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Poor performance of the Thermal

unitg of D.VC,

£385. SHRI B. D. SINGH:

SHRI CHANDRADEO PRA-
SAD VERMA:

SHRI JAGPAL SINGH:

Will the Minister of ENERGY be
pleased to state:

(a) whether it is a fact that the

performance of the thermal units of.

the DVC has been poor and that the
generation has been far less than the
installed capacity;

(b) if so, whether Government have
made any exercise to identify the
reasons for the poor performance of
the thermal units of DVC;

(c¢) if so, results thereof; and

(d) the measures contemplated by
the Government to improve ihe per-
formance of these units and for at-
taining the maximum output?

THE MINISTER OF ENERGY
(SHRI A. B. A. GHANI KHAN
 CHAUDHURY): (a) For the Ilast
about 1/3 years till October, 1980
generation from the thermal umits of
the DVC had not been quite upto
the mark, This trend has been re-
versed lately and generation particu-
larly during last four weeks has been
quite satisfactory.

(b) A number of teams drawn from
the CEA, Bharat Heavy Flectricals
- Ltd., National Thermal Power Cor-
poration and Consultants including
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those from British Electricity Inter-

national have been deputed to DVC

Power Stations from time to time

altudythe trendofpowercm
.

(¢) The main reasong for the un-
performaney have beesd
categorised as (a) technical; and (b)
problems relating to labour and ine
dustrial relations.

(d) A time bound action pro-
gramme for plant betterment of the
thermal units has been drawn up and
is now under implementation. These
efforts have already started showing
results and generation from the ther-
mal stations has been around 650 MW
on a sustained basis during the lasp
few weeks, Time bound action plans
for rehabilitation of plant and mach'-
nery and vigorous monitoring of im-
plementation have been formulated.
Steps for improving discipline "and
enforcing accountability have Theen
initiated. The grievanceg rederessal
machinery hag been activated and a
number of welfare measures have
also been introduced.

Violation of rules by D.V.C. in the
matter of appointment

2886. SHRI TRILOK CHAND:

SHRI CHANDRADEO FPRA-
SAD VERMA:

SHRI CHITTA MAHATA:

SHRI RAMAVATAR SHAS.
TRI:

Will the Minister of ENERGY be
pleased Vo state:

(a) whether it is a fact that
tain cases of violation of rules in
matter of appointments made by
D.V.C. were brought to the notice
the Government by the State Gov-

a??g

~ ernment of West Bengal;

(b) if so, detsils thereof;

(e) whether G-ovmmanf have
made any inquiry into the matter;
and





